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Delhi Legislative Assembly Secretariat
Bulletin Part-I1
(General information relating to legislative and other matters)
Tuesday 20" November, 2007/ 29 Kartik 1929 (Saka)

DETENTION AND RELEASE OF MEMBER
No.226

The following message addressed to the Hon’ble Speaker, Delhi Vidhan

Sabha, Delhi, was received from Dy. Commissioner of Police, Outer Delhi,
Delhi.

"MLA Shri Kulwant Rana of Shahabad Daulatpur Constituency has been
arrested in case FIR No.520/07 U/s 323, 341, 506/34 IPC PS Rohini on

15.11.07 and he was duly enlarged on bail same day. Since offences were
bailable.”
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